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The MiD1Iter of lD4astrJ (8brl 
JlaDubbai Shah): (a) to (c). There 
are now six firms registered or licens-
ed under the Industries (Develop-

'ment and Regulation) Act, 1951 for 
the manufacture of cement machinery 
and parts thereof. Of these, two are 
licensed for the manufacture of com-
plete cement plants, and one of them 
has started production of a few items, 
while the other is expected to go into 
production by 1961. Barring a few 
components which may have to be 
imported, the country is expected to 
attain self-sufficiency in respect of 
cement machinery requirements in 
the first and second years of the Thircl 
Plan. • 

General Carlappa's Talks wltla 
General Ayub Khan 

e99Z] Shrl N. B. Malti: 
L Sbrl N. R. Munlsamy: 

Will the Prime Minister be pleased 
to state: 

(a) whether General K. M. Cari-
appa former Commander-in-Chief of 
the Indian Army and President of the 
Asian-African Goodwill Society rp-
cently visited Karachi and had talks 
about Indo-Pakistan disputes with 
General Ayub Khan, President of 
Pakistan; 

(b) whether General Cariappa re-
ported the matter to the Government 
of India; and 

(c) if so, the details thereot? 

TIle Depaty MInIster of External 
Affairs (Shrlmati Lakshml Menon): 
{a) to (c). Government of India 
have seen press reports to this effect. 
General Cariappa's visit was entirely 
a priTate one and Goyernment of India 
had no connection whatever with It. 

OoYenuneDt Press at Veera .. ..u 
(MacIru) 

-m. Shrl Nanjappa: Wi1l the 
Jlinister of Works, BoasIDa' and Su.-
pi,. be pleased to state the prGgre!ll 

,in the construetion of a Government 
P~. atVeerapan4i. Cofmbetore 
Dbtrict, Madraa State? 

The Deput,. MlJdster Of 1Vorb, 
BoaiIDr ana Sapply (Sbrl ADU It 
CbancJa): 

Construction work has not yet been 
.ten up. 

BaD on CODcealoaal ClDema Slion 

r shrl VajPll,ee: , t Sbrl AIIS&I': 
tHo Shri Ram Krlshaa Gupta: 

Sbrl E. MadhusadaD Bao: 

Will the Minister of Informatlen and 
Broadeastinl be pleased to state: 

(a) ..... hether the Public Relations 
Committee of the Delhi Administra-
tion has urged imposition of a ban 
on Cinema shows run in the afternoon 
at concessional rates; and 

(b) if so, the decision taken in this 
regard! 

The MinIster of information and 
Broadcasting (Dr. Keskar): (a). It is 
understood that the Public Relations 
Committee of the Delhi Administra-
tiOn has urged such 8n imposition of 
a ban. 

Cb) Regulation of cinema showl! is 
under the authority of the local ad-
ministration which in this case is the 
Delhi Administration. It is under-
Itood that the recommendation is 
being studied by the Administration 
of Delhi. 

ee. OD Salt 

{ 

8brl Sabblah Ambalam: 
Sbrl A. 1[. OopalaD: 

-"5 Sbrl Warlor: 
Shrl I[odl,an: 
!brt Tanpmanl: 
Shri E. V. K. Sam .. tII: 

Will the Minister of COIIIIUree ad 
IadDtrt be pleased to ltate: 

Ca) Whether Government propoR t.J 
leVy Ii CetlS ot one anna per maund 
on salt produced over 5,000 to 15,000 
maandl ancl two I.JUlU per over 
15,000 mauncll; 




